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SYWIEHIT ATH, @I 3T AT FAaor e
(ST FRE )
EIE)
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.. 1600(3T).—Fra T TLH, AEeTH aeq A9, 1955 (1955 &1 10) = g1 3 T T
ATRAT T YA 2 gy, fafAfase @rer 9arf § ey qadl STuemu, Teid AT ofiT G HaegT gemT
raer, 2016 T AT HIMGT FIA F fory, fAvaferiad smaer w2t &, sreid—

1. (1) =| sreer &1 gfereg 9 AT grer g=rf & A deeft soemd, w=td ST 67 q=9aT
e gemT (EeT Helred) arser, 2017 gl

(2) =g, 3HE TSI § THF AT T Tl T g,

2. fafafdee amer Tardt & saame St ey, Teiw JT ST q=aq FAdae gemT s, 2016 |
gT 3 % IT-GE (2) F A (i) FT AT A7 ST |

[®T. . TH-10/4/2016-Se=mues]
ot &Y. TrTeTE, " 9

feoqur: go smeer WA F OO, SETHRO, G-, @ 3, IU-ww () ¥ #ranf. 929(3), avrw
29 e, 2016 F Tt FaTiAa R T o7 &Y qauerq S — FLAT. &, 3341(3), e
27 SFFAT, 2016 AT FT.37. €. 1288(3T), AT 25 379, 2017 FIT Herree Foha 7 =
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MINISTRY OF CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION
(Department of Consumer Affairs)
ORDER
New Delhi, the 17th May, 2017

S.0. 1600(E).—In exercise of the powers conferred by section 3 of the Essential Commodities Act,
1955 (10 of 1955), the Central Government hereby makes the following order further to amend the Removal

of Licensing Requirements, Stock Limits and Movement Restrictions on Specified Foodstuffs Order, 2016,
namely:—

1 (1) Thisorder may be called the Removal of Licensing Requirements, Stock Limits and Movement
Restrictions on Specified Foodstuffs (Second Amendment) Order, 2017.

(2) It shal comeinto force on the date of publication in the official Gazette.

2. In the Removal of Licensing Requirements, Stock Limits and Movement Restrictions on Specified
Foodstuffs Order, 2016, in clause 3, in sub-clause (2), item (i) shall be omitted.

[F. No. S-10/4/2016-ECR& E]
P.V.RAMA SASTRY, Jt. Secy.

Note: The principal order was published in the Gazette of India, Extraordinary, Part 1I, Section 3, Sub-
section (i), vide number G.S.R. 929(E), dated the 29" September, 2016 and was subsequently

amended vide numbers S.O. 3341(E), dated the 27" October, 2016 and S.O. 1288(E), dated the
25" April, 2017.
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